
 

CENTRAL ADMINISTRATIVE TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

R.A. No. 273/2016 

 O.A. No. 3672/2013 

 

New Delhi, this the 29th day of November, 2017 

Hon’ble Mr. Raj Vir Sharma, Member (J) 

Hon’ble Ms. Praveen Mahajan, Member (A) 

 

 

1. Union of India 

 Through the General Manager,  

 Northern Railway, 

 Baroda House, 

 New Delhi. 

 

2. The Secretary,  

 Ministry of Railway, 

 Railway Board,  

 Rail Bhawan, New Delhi.                  .. Respondents 

(By advocate : None) 

Versus 

1. Joginder Singh Sahni, 

 S/o Shri Budh Singh Sahni, 

 R/o L-1/A, 3rd Floor, Gali No.14, 

 New Mahavir Nagar, New Delhi-18. 

 

2. Gagandeep Singh, 

 S/o Shri Saranjeet Singh, 

 R/o S-17, Opp. E-11, St. No.28, 

 UG Floor, South Anarkali, Delhi-51. 

 

3. Jagdish Prasad, 

 S/o Shri Shankar Lal, 

 R/o R-182, GF-2, Sec.12, 

 Railway Enclave, Ghaziabad (UP). 

 

4. Kushal Pal Singh, 

 S/o Shri Mahavir Singh, 

 R/o 5/298, Chranjiv Vihar, 

 Ghaziabad (UP). 

 

5. Ayub Khan, 

 S/o Shri Babu Khan, 

 R/o H.No.14, Persant Vihar, 

 Loni, Ghaziabad.  

 

6. Anil Kumar, 
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 S/o Shri Khachedu Singh, 

 R/o H.No.263, Gali No.3, 

 Sarvodaya Nagar, Ghaziabad. 

 

7. Vijay Ram Meena, 

 S/o Shri Ram Phal Meena, 

 R/o B-18, Transit Camp, 

 Railway Colony, Tugalkabad, 

 New Delhi-44. 

 

8. Harish Kumar, 

 S/o Shri Pyare Lal, 

 R/o 861 G/F, Gali Chandiwali, 

 Pahar Ganj, New Delhi-110055. 

 

9. Jagpal Singh, 

 S/o Shri Simar Singh, 

 R/o 112/D, Railway Colony, 

 Bhoor, Bharat Nagar, 

 Ghaziabad. 

 

10. Karam Chand, 

 S/o Shri Manohar Lal, 

 R/o 13/8, Tiri Nugar, 

 Near Shakurbasti, Delhi. 

 

11. Rakesh Saxena, 

 S/o Shri S.S. Saxena, 

 R/o D-115, Patel Nagar-II, 

 Ghaziabad. 

 

12. Neeraj Kumar Tyagi, 

 S/o Shri Narender Tyagi, 

 R/o 17, Satyam Enclave, 

 Tejab Mill, Kot Gaon, 

 Ghaziabad.  

 

13. Arvind Kumar, 

 S/o Late Shri Harender Singh, 

 R/o 283-C, Guard Colony, 

 Arya Nagar (Railway Colony), 

 Ghaziabad.  

 

14. Sanjay Kumar Ram, 

 S/o Late Shri Niwas Ram, 

 R/o Block No.67/C-2, 

 Railway Colony, Tuglakabad, 

 New Delhi-110044. 

 

15. Sudhir Kumar, 

 S/o Shri Brahm Pal, 

 R/o Vill. & Post Somasona Arjunpur, 
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 Distt. Saharanpur, Pin-247451. 

 

16. Lokender Singh, 

 S/o Shri Sukhram Pal Singh, 

 R/o 17, Satyam Enclave, 

 Tejab Mill, Kot Gaon, 

Ghaziabad.  

 

17. Subhash Chand Sharma, 

 S/o Late Shri Jyoti Prasad Sharma, 

 R/o G.194 (Behind Nagar Nigam Office), 

 Vijay Nagar, Ghaziabad (UP)-201009. 

 

18. Krishan Pal Singh, 

 S/o Shri Kalloo Ram, 

 R/o H.No.90, Mata Colony, 

 Vijay Nagar, Sec.12, 

 Ghaziabad.  

 

19. Om Pal Sharma, 

 S/o Shri S.H. Sharma, 

 R/o 115, Chidda Pur, 

 Pilkhuwa, Distt. Hapur (UP). 

 

20. Sanjay Kumar, 

 S/o Shri Bhagwan Dass, 

 R/o H.No.858, Mawai Road, 

 Old Vijay Nagar, Ghaziabad.  

 

21. Lakhpat Singh, 

 S/o Shri Baboo Ram, 

 R/o B-67, Swarn Jayanti Puram, 

Ghaziabad.  

  

22. Satvinder Singh, 

 S/o Shri Gurcharan Singh, 

 R/o E-201, Second Floor, 

 Flat No.5, Sector-9, 

 Vijay Nagar, Ghaziabad.  

 

23. Sohan Pal, 

 S/o Shri Bhumroo Singh, 

 R/o 691, Old Vijay Nagar,  

 Ghaziabad, Pin-201009. 

 

24. Anil Kumar, 

 S/o Late Shri Hargulal,  

 R/o H.No.86, Gali No.13, 

 Gulab Vatika, Ghaziabad. 

 

25. Pradeep Kumar Sharma, 
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 S/o Shri R.K. Sharma,  

 R/o A-46, New Agra, 

 Agra-5. 

 

26. Harish Chander, 

 S/o Late Shri Khem Chand, 

 R/o 1/9, Old Rajinder Nagar, 

New Delhi-110060. 

 

27. Dhanushdhari Prasad, 

 S/o Shri Mahatma Prasad, 

 R/o G-66/A, Sector-9, 

 New Vijay Nagar, Ghaziabad. 

 

28. Pankaj Dohare,  

 S/o Shri Siyaram Dohare,  

 R/o E-61, Sector 9, 

 New Vijay Nagar, Ghaziabad. 

 

29. Udai Bhan, 

 S/o Shri Vidya Prasada, 

 R/o Q.No.T-5/7, Railway Colony, 

 SZM, Delhi-110007. 

 

30. Jaspal Singh, 

 S/o Shri Harbans Singh, 

 R/o Chetan Cottage,  

 Near Gurudwara Jind Jn., 

 Rambir Singh Colony, 

 Jind Jn.-126107. 

 

31. Vidhya Bhushan Pal, 

 S/o Shri Sewa Ram Pal,  

 R/o H.No.13, Harbansh Vihar, 

 Rohata Road, Meerut City. 

 

32. Narinder Pal, 

 S/o Shri Hazari Lal, 

 R/o V.P.O. Alawalpur,  

 Distt. Jalandhar (Pb.). 

33. Ashok Kumar Meena, 

 S/o Shri Mathura Prasad Meena, 

 R/o VPO Auyapara, Tehsil Baswa, 

 Waya Biwai, Distt. Dausa (Rajasthan). 
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34. Manoj Kumar,  

S/o Shri V.K. Gupta,  

 R/o 3/44, Dev Park Colony, 

 Bagpat Road, Meerut Nagar (UP). 

 

35. Babu Ram,  

 S/o Shri Harkesh Singh,  

 R/o 550/14, J-1, Saraswati Vihar, 

 Rohta Road, Meerut Nagar. 

 

36. Rakesh Kumar Tyagi, 

 S/o Shri J.P. Tyagi, 

 R/o C-3, 423, Sec.-4, 

 Vaishali, Ghaziabad (UP). 

 

37. Joginder Singh, 

 S/o Shri Inder Singh, 

 R/o 10380, Bagichi Peer Ji, 

 Sabzi Mandi, Delhi-110007. 

 

38. Vinod Kumar Sharma, 

 S/o Shri Tara Chand, 

 R/o 4-F, Fruit Garden, 

 NIT-5, Faridabad. 

 

39. Atam Prakash, 

 S/o Shri Ram Singh, 

 R/o Nr. Govt. Primary School, 

 Mahadev Colony, Panipat. 

 

40. Taleshwar Kumar, 

 S/o Shri Shivnath Prasad, 

 R/o H.No.102, Veena Enclave, 

 Nangloi, Delhi-110041.     .. Respondents  

 

(By Advocate : Shri Yogesh Sharma) 

 

ORDER (Oral) 

By Hon’ble Mr. Raj Vir Sharma 

     None for the Review Applicant.   On 06.09.2017 and on 12.10.2017 also none 

appeared for the Review Applicant.   Therefore, it appears that applicant has 

lost interest to argue this R.A.    
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2. Therefore, the R.A. is dismissed in default for non-prosecution.  

 

 

(Praveen Mahajan)         (Raj Vir Sharma)          

    Member (A)            Member (J) 

 
/sarita/ 

 


